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 ‘Proposal for Delegation of Powers in the Authority’ 

 
 

भारतीय बीमा विवियामक और विकास प्राविकरण, हैदराबाद 

(Insurance Regulatory and Development Authority of India, Hyderabad) 

 

Circular Resolution Passed, dated 18.02.2022 

 

 

For information of the Authority and to incorporate in the minutes of the 118th 

Authority Meeting.                                                                                                                                               

 

 

                               (T L Alamelu) 

   Whole-time Member (Non-Life Insurance) 

 

 

 

 

RESOLVED THAT the proposals placed at para no. (4) and (5) of the circular 

agenda note with ref. no. 4 / 2022, dated: 16th February, 2022, on ‘Proposal 

for Delegation of Powers in the Authority’ is APPROVED by circulation.  


